Annexure - 3

Name of the corporate debtor: Apex Consumer Appliances Private Limited; Date of commencement of CIRP: 21st May, 2024; List of creditors as on: 04th June, 2024

List of secured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in X)
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Amount of | any mutual . .
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Limited 04-06-2024 42,88,94,197.17 42,88,94,197.17 - - No 90.68(0.00 0.00
2 Bank of Baroda 04-06-2024 4,40,72,180.82 4,40,72,180.82 - = No 9.32]0.00 0.00 -
Total 47,29,66,377.99 47,29,66,377.99 100.00 0.00 0.00 0.00




